From,

The Registrar General,
High Court of Judicature at
Allahabad.

To,

The AddlI. Director,

Judicial Training & Research Institute, U.P.,
Vineet Khand, Gomti Nagar,

Lucknow.

No. 199/Admin.(Services)/2024 Dated: Allahabad: April 09, 2024

Subject: Regarding nomination for 05 days Refresher Training Programme
comprising of 03 days civil and criminal matters clubbed with (i)

eCourt programme and Court Proceedings through Video
Conferencing and (ii) Vulnerable Witness Scheme for recently
promoted Civil Judges (S.D.) from 15.04.2024 to 19.04.2024 at JTRI,
UP, Lucknow.

Sir,

With reference to Institute’s letter no. JTRI/583 dated 02.04.2024 on the
above noted subject, | am directed to inform you that the Hon'ble Court has been pleased
to approve the proposal of 05 days Refresher Training Programme comprising of 03
days civil and criminal matters clubbed with (i) eCourt programme and Court
Proceedings through Video Conferencing and (ii) Vulnerable Witness Scheme for
recently promoted Civil Judges (S.D.) from 15.04.2024 to 19.04.2024 at JTRI, UP,
Lucknow and to nominate all the Civil Judges (S.D.) whose names are mentioned in
Annexure-I for participation in the same.

| am, therefore, to request you to kindly take necessary steps accordingly.

Yours sincerely,

Encl.: As above.

sd/-
(Krishna Swaroop Dhar Dwivedi)
I/c Joint Registrar (J) (Services)
“For Registrar General”

No. 199(i)/Admin.(Services)/2024 Dated: Allahabad: April 09, 2024
Copy forwarded for information and necessary action to :

1. The Principal Secretary (Law) & L.R., Government of U.P., Lucknow.

2. All the concerned District & Sessions Judges, U.P. with the request to kindly
inform the officers concerned accordingly and direct them to report at Judicial
Training & Research Institute (JTRI), Lucknow, U.P.,, on the scheduled dates, for
participation in the aforesaid training programme.

Encl: As above.

sd/-
(Satish Kumar Pushkar)
Deputy Registrar (Services)
“For Registrar General”



Refresher Training Programme

For

Recently promoted Civil Judge (S.D.)
Duration: 15 April, 2024 to 19 April, 2024 at JTRI, UP, Lucknow

List of officers

Annexure-I

S.No. | ID | Name of Officer Designation Place of
posting
1. | 2533 | SMT. ARSHI NOOR Addl.Civil Judge Hardoi
(S.D.)
2. | 2534 | SMT JYOTSNASINGH-II Addl.Civil Judge Aligarh
(S.D.)/ACIM
3. | 2535 | PUSHPENDRA Civil Judge (S.D.) | Mahoba
CHAUDHARY FTC
4. | 2536 | ANKIT VERMA Addl.Civil Judge Moradabad
(S.D.)/ACIM
5. 2537 | PAWAN KUMAR SINGH-II AddL.Civil Judge Varanasi
(S.D.)/ACIM
6. | 2538 | VAIBHAV SINGH Addl.Civil Judge Jaunpur
(S.D.)
7. | 2539 | SMT. NEELAM VERMA Addl. Civil Judge Prayagaraj
(S.D.)/ACIM
8. | 2540 | SMT. RASHI TOMAR Addl. Civil Judge Ramabai Nagar
(S.D.)/ACIM
9. [2541 | SANJAY KUMAR SINGH-IV | Civil Judge (S.D.) | Rampur
10. | 2542 | ADITYA JAISWAL Civil Judge (S.D.) | Lakhimpuri
FTC Kehri
11. | 2543 | ARPIT PANWAR Civil Judge (S.D.) | Gorakhpur
FTC
12. | 2544 | SUSHRI ANCHAL RANA Civil Judge (S.D.) | Etah
13. | 2545 | SMT DIVYA SINGH Civil Judge Raebarali
(S.DHFTC
14. | 2546 | SHSRI LALITA YADAV Addl. Civil Judge Mirzapur
(S.D.)/ACIM
15. | 2547 | AVIRAL SINGH Addl. Civil Judge Bulandshahar
(S.D.)/ACIM
16. | 2548 | GIRENDRA SINGH Addl. Civil Judge Kasganj
(S.D.)
17. | 2549 | SMT. MEENAKSHI YADAV Addl. Civil Judge Varanasi
(S.D.)/ACIM
18. | 2550 | SUSHRI NIDHI YADAV-II Civil Judge (S.D.)/ | Unnao
FTC
19. | 2551 | SUSHRI PREETI GIRI Addl. Civil Judge Ayodhya
(S.D.)/ACIM
20. | 2553 | RAHUL Addl. Civil Judge Jhansi
(S.D.)
21. | 2554 | DEEPANKAR YADAV Addl. Civil Judge Agra
(S.D.)ACIM
22. | 2555 | ANUPAM KUSHWAHA Civil Judge (S.D.)/ | Fatehpur
FTC
23. | 2556 | KUWAR ROHIT ANAND Addl. Civil Judge Agra
(S.D.)/ACIM
24. | 2557 | SUSHRI ANKITA SINGH-II Civil Judge (S.D.)/ | Sultanpur
FTC
25. | 2558 | SUNIL KUMAR SINGH-V Addl. Civil Judge Azamgarh

2 o0f4



(S.D.JACIM

26. | 2559 | SMT. PRIYANKA GANDHI Civil Judge (S.D.)/ | Farrukhabad
FTC
27. | 2560 | MANOJ KUMAR YADAV-I Civil Judge (S.D.) | Chandausi-
Sambhal at
Chandausi
28. | 2561 | SMT. TUSHARIKA SINGH ACIM Chandausi-
Sambhal at
Chandausi
29. | 2562 | ADITYA SINGH Civil Judge (S.D.) Sambhal at
Chandausi
30. | 2563 | ATUL PAL Civil Judge (S.D.)/ | Ayodhya
FTC
31. | 2564 | VINOD KUMAR YADAV Civil Judge (S.D.)/ | Basti
FTC
32. | 2565 | SUMIT KUMAR-II Addl. Civil Judge Pratapgarh
(S.D.)
33. | 2566 | VIVEK CHAUDHARY Civil Judge (S.D.)/ | Hardoi
FTC
34. | 2567 | SMT. SWATI SINGH Addl. Civil Judge Meerut
(S.D.)/ACIM
35. | 2568 | AMIT KUMAR VERMA Addl. Civil Judge Saharanpur
(S.D.)
36. | 2569 | SACHIN VERMA Civil Judge (S.D.) | Bansgaon-
Gorakhpur
37. | 2570 | RAVI KUMAR Civil Judge (S.D.) | Hapur
38. | 2571 | MOHIT KUMAR PRASAD Addl. Civil Judge Agra
(S.D.)/ACIM
39. | 2572 | YASHPAL VERMA Addl. Civil Judge Aligarh
(S.D.)ACIM
40. | 2573 | SMT. DEEPIKA ATTRI Addl. Civil Judge Meerut
(S.D.)/ACIM
41. | 2574 | SMT. ANUPRIYA Civil Judge (S.D.) | Bareilly
42. | 2575 | SMT. ANJUM SAIFI Addl. Civil Judge Mirzapur
(S.D.)
43. | 2576 | RAHUL ANAND-II Addl. Civil Judge Kanpur Nagar
(S.D.)
44. | 2577 | ANKUR CHOUDHARY Civil Judge (S.D.) | Bulandshahar
FTC
45. | 2578 | MOHAMMAD ARIF Civil Judge (S.D.) | Saharanpur
FTC
46. | 2579 | ASHISH KUMAR Civil Judge (S.D.) | Kasganj
FTC
47. | 2580 | ABHINAY SINGH Addl. Civil Judge Azamgarh
(S.D.)/ACIM
48. | 2581 | ANAND KUMAR-II Civil Judge (S.D.)/ | Pilibhit
FTC
49. | 2582 | SIDDHARTH VERMA Civil Judge (S.D.)/ | Gonda
FTC
50. | 2583 | NAPENDRA KUMAR Addl. Civil Judge Varanasi
(S.D.)/ACIM
51. | 2584 | SUSHRI ANU CHAUDHARY | Civil Judge (S.D.)/ | Hathras
FTCs;
52. | 2585 | DR. DHARMENDRA Addl. Civil Judge Varanasi
KUMAR YADAV (S.D.)/ACIM
53. | 2586 | SMT. ANCHAL ADHANA Civil Judge (S.D.)/ | Mathura
FTC
54. | 2587 | NAMITESH GUPTA Addl. Civil Judge Ghaziabad

(S.D.)
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55. | 2589 | SMT. PRAGYA SINGH-1V Civil Judge (S.D.)/ | Baghpat
FTC

56. | 2590 | ARUN KUMAR GUPTA Civil Judge (S.D.)/ | Kanpur Nagar
FTC

57. | 2591 | SUSHRI DEEKSHI Civil Judge (S.D.)/ | Sonbhadra

CHAUDHARY FTC

58. | 2592 | SUSHRI DIKSHA YADAV Addl. Civil Judge Bijnor
(S.D.)/ACIM

59. | 2593 | SUSHRI SHALINI VIDHEY | Addl. Civil Judge Prayagraj
(S.D.)/ACIM

60. | 2594 | SMT. VIBHA DHAMA Civil Judge (S.D.)/ | Mainpuri
FTC

61. | 2595 | DEEPAK KUMAR SINGH Civil Judge (S.D.)/ | Azamgarh
FTC

62. | 2596 | AMAN KUMAR Civil Judge (S.D.)/ | Agra
FTC

63. | 2597 | SMT. SUMAN SOLANKI Civil Judge (S.D.)/ | Ghaziabad
FTC

64. | 2598 | SMT. VERTIKA Addl. Civil Judge Varanasi

SHUBHANAND (S.D.)/ACIM

65. | 3604 | SMT. FARHEEN KHAN Civil Judge (S.D.)/ | Banda

FTC
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